FOR THE ATTENTION OF THE STAKEHOLDERS OF THE RAJASTHAN INDUSTRIAL

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

GASES LIMITED

SI. No.| PARTICULARS DETAILS
1. | Name of corporate debtor The Rajasthan Industrial Gases
Limited
2. | Date of incorporation of corporate | 02/08/1988
debtor _ _
3. | Authority under which corporate IJ\/I_lnlstry of Corporate Affairs, ROC-
debtor is incorporated / registered aipur
4. Corporate Identity No. / Limited U24111RJ1988PLCO04571
Liability  Identification = No. of
corporate debtor
5. | Address of the registered office and Registered Office Address as per the
cinal offi it f MCA Records:
principal office (if any) of corporate | 5 55 Hanuman Nagar, Vaishali Nagar,
debtor Jaipur, Rajasthan-302021
6. | Date of closure of Insolvency | 31%October, 2023
Resolution Process
7. | Liquidation commencement date of | 31™ October, 2023 (Certified copy of
corporate debtor order received on 06.11.2023)
8. | Name and registration number of the | Name: Anurag Nirbhaya
in30|vency professiona| acting as Reg No: IBBI/IPA-001/1P-P00870/2017-
liquidator 2018/11468
E-Mail: ibc.rigl@gmail.com
_mai i Address: 204, Sagar Plaza, Plot No. 19,
S Addre.ss and e.ma|l of the liquidator, District Centre, Laxmi Nagar, New Delhi-
as registered with the Board 110092
E-Mail: anurag@canirbhaya.com
_mai Address: 204, Sagar Plaza, Plot No. 19,
10. | Address and e m.a” to .be.used for District Centre, Laxmi Nagar, New Delhi-
correspondence with the liquidator 110092
E-Mail:
11. | Last date for submission of claims 30™ November, 2023

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench, has ordered

the

commencement of liquidation of the The Rajasthan Industrial Gases Limited on 31/10/2023

(Certified copy of Order received on 06.11.2023.)

1|Page


mailto:ibc.rigl@gmail.com
mailto:anurag@canirbhaya.com

The stakeholders of The Rajasthan Industrial Gases Limited are hereby called upon to submit their

claims with proof on or before 30/11/2023, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors

may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Sd/-

Anurag Nirbhaya

Liquidator of The Rajasthan Industrial Gases Limited
Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468
AFA Valid upto 01/06/2024

Reg. Address: 204, Sagar Plaza, Plot No. 19,

District Centre, Laxmi Nagar, New Delhi-110092

Email: For Correspondence-_ibc.rigl@gmail.com
Email: Regd. With IBBI — anurag@canirbhaya.com

Date: 08.11.2023
Place: New Delhi
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WEDNESDAY, NOVEMBER 8, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

S Nameof Borrowers/Guarantors with-address
No.

Amount
claimed as
per Demand

Notice*

: Mr-Davinder Kumarsfo Dharampal(Borrower)
2. Mr.Dharam Pal s/o Late. Hukam Chand (Guarantor)
3. Mr. Sumit Kumar s/o Late Ramesh Kumar (Guarantor)

T Mrs-indu SinhawfoRakeshKumar(Borrower);
2. Mr. Pankaj Kumar Sinha s/o Rakesh Kumar (Co-Borrower)
3. Ms.Anju Tyagi w/o Rakesh Tyagi (Guarantor)

2. Mr. Kuldeep Chauhan s/o Narender Singh (Co-Borrower)
3. Mr. Kapil s/o Amarish (Guarantor)
4. Mrs. Manju Devi w/o Narender Singh (Guarantor)

Rs:
13,80,647/-
as on Demand
Notice dated
31.10.2023

Rs:
10,06,912/-
as on Demand
Notice dated
31.10.2023

15,84,151/-
as on Demand
Notice dated
31.10.2023

Admeasuring 90 Sq. Yd.

North: Gali18’
East: Gali10’

North: Khet Of Balram
East: Plot Of Satvir

411 Mr-Navanit Sharmas/o Vinod Kumar Sharma(Borrower),
2 Mr. Ashitosh Mishra s/o Prabhakar Mishra (Guarantor)

Rs:
20,74,409/-
as on Demand
Notice dated
31.10.2023

North-east: Flat No-F-2
South-east: Road

5.t Mr-Rachna Washishtwio Arum Washishth(Borrower)
2. Mr. Arun Washishth s/o Ramesh Washishth (Co-Borrower)

Rs.
12,81,815/-
as on Demand
Notice dated
31.10.2023

6. 1. Mr-Rajeev Verma sfo Mahesh Chand Verma (Borrower)

1
2. Mrs. Sudha Verma w/o Rajeev Verma (Co-Borrower)

3. Mr. Sanjeev Verma s/o Mahesh Chand Verma (Co-Borrower)
4. Mrs. Gunjan Verma w/o Sanjeev Verma (Co-Borrower)

6. Mr. Mahesh Chand Verma s/o Shree Radhey Lal (Guarantor)

5. Mrs. Kusum Verma w/o Mahesh Chand Verma (Co-Borrower)

56,25,318/-
as on Demand
Notice dated
31.10.2023

RS

North: Plot No-C-205
East:Road

Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act)

read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (Rules
Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAESI Act and in exercise of powers conferred under Section 13(12)
read with Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafter referred to as
the “said Borrowers”), to repay the amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as per details given below.
The said Notices have been returned undelivered by the postal authorities / have not been duly acknowledged by the borrowers. Hence the Company by way of
abundant caution is effecting this publication of the demand notice (as per the provisions of Rule 3 (1). The undersigned has, therefore, caused these Notices to
be pasted on the premises of the last known addresses of the said Borrowers, as per the said Act.
As security for due repayment of the loan, the following assets have been mortgaged to the Company by the respective parties as detailed below.

Secured Asset

Boundaries of the Property are as under :-

NPA

Flat-No-FF-2;FirstFloorPlotNo-A=70;~StFVedVihar, toni-Ghaziabad-
201102, Uttar Pradesh, Admeasuring 27.87 Sq. Mtr.
Boundaries of the Property are as under :-
North : Road, South : Other Property

East: Park, West: Plot No-A-71

~IPlot~No-22;~Village~Raispur, “Dasna; ~Ghaziabad-201001,Uttar-Pradesh;

South : Other Property
West: 21 Extention

Admeasuring 100 Sq. Yd.
Boundaries of the Property are as under :-

South : Property Of Harpal
West: 15’ Wide Road

2971072023

2971072023

Ptot No-81, Flat No-"F-1; First Ftoor, Front tHS; Sector-5; RajenderNagar,
Ghaziabad-201005, Uttar Pradesh, Admeasuring 951 Sq. Ft. Approximately
Boundaries of the Property are as under :-

South-west: Other Property
North-west : FlatNo-F-3

Ved Vihar, Loni-Ghaziabad-201102, Uttar Pradesh, Admeasuring 293 Sq. Ft.)
Boundaries of the Property are as under :-

South : Plot No-C-207
West: PlotNo-C-213

2971072023

D

2971072023

North: Road

"House No-D-242, Btock-D;~Sector-23,-Sanjay Nagar, Ghaziabad-201002,
Uttar Pradesh, Admeasuring 39.116 Sq Mtr)
Boundaries of the Property are as under :-

South : Other Property

East: GDAGreenBeltLand West: Plot No-241

29102023

Date: 07.11.2023, Place: New Delhi

*Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment.
You are here by called upon to pay the above said amount with contracted rate of interest thereon within 60 days from the date of publication of this notice, failing which the
undersigned will be constrained to Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / guarantors is invited to
provisions of Section 13(8) of the Act, in respect of time available to them to redeem the secured assets
Sd/-, Authorised Officer, Can Fin Homes Ltd.

@ HCP PLASTENE BULKPACK LIMITED
(Formerly Known as Gopala Polyplast Limited)

o CIN: L25200G.J1884PLC050560

'*-.au.m*"rl Registered Office: H.B. Jirawala House, Mavbharat Soc., Nr. Panchshil Bus Stand, Usmanpura Ahmedabad » Website: www.hpbl.in

EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30" SEPTEMBER, 2023

{ ¥ in Lakhs)
Half Year For the
R For Quarter Ended srided Year Ended
30.09.2023 | 30.06.2023 | 30.09.2023 30.09.2023 | 30.00.2022 31.03.2023
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) (Unaudited) (Audited)
Revenue from operations | 7,975.24 | 5,962.55 | 9,390.13 | 13,937.78 | 20,679.87 | 35,188.25
E::r:é:gitnjgi;ﬁf;%?rmpEMd before Tax, Exceplional andlor 112.04 {25135] 31.32 [155.32} 349,23 98.97
Met Profit / (Loss) for the d before Tax after Exceplional
ebaleosd el e L 112.04 | (267.35)|  31.32| (155.32)  349.23 11847
Mel Profit / (Loss) for the perod after tax afler Exceplional and/or
E i waller Brcepton 95.94 | (214.31) |  12.86 | (118.37)  225.80 76.13
Total Comprehensive incomel(Expense] for the pericd 79.01 | (205.95) 12.86 | (126.94) 225.80 108.43
Equily Share Capital (Face Value Rs 10/- each) 1,067.48 | 1,067.48 | 1,067.48 | 1,067.48 1,067.48 1,067.48
Diher Equaty
Eamings Per Share (after extraordinary items) (Face value of
Rs.10/- each) (for cqptin_uing and discontinued J:I-F_'Eﬂ‘._llil:lr'l-_s:! | |
a) Basic 0.74 | (1.93) 0.12 (1.19) 2.54 1.06
b Diluted 0.73 | (1.91) 0.12 (1.18) 2.54 1.01
EXTRACT OF STANDALONE UNAUDITED FIH&HBIAL RESULTS FOR THE QUARTER ENDED 30" SEF’TEI'I.I'IEEFI 21.'!23 (4 ir‘l_LﬂfklPi]
For the For the
For Quarter Ended Year Ended Year Ended
Particulars
30.09.2023 | 30.06.2023 | 30.09.2023 30.09.2023 @ 30.00.2022 31.03.2023
(Unaudited) | (Unaudited) | (Unaudited) {Unaudited)  (Unaudited) [Audited)
Revenue from operations 1,036.74 74890 | 1,336.33 | 1,78564 236167 4,863.00
Profit/ h % T xceptional andl
sohbinlbs ke e (72.09) | (113.66) | (305.36) | (185.76) = (497.15)  (733.19)
Met Profit | (Loss) for the penod before Tax after Exceptional
andlor Extraordinary items (72.09) | (113.66) | (305.36) | (185.76) (497.15)  (713.69)
Mat Profit / (Loss) for the perod afier tax after Excepti dl
Efméf.j'ﬁmﬁ.ﬂfr penioc alter fax aer Exceplonalandier | (56,50) | (84.10) | (232.42) | (140.61) | (374.81) | (535.00)
Tatal Comprehensive Income for the period (95.01) | (83.21) | (232.42) | (138.24) | (374.81)  (530.26)
Equity Share Capital (Face Value Rs 10- each) 1 067.48 | 1,067.48 | 1,067.48 | 1 ﬂﬁ? 48 1,067.48  1,067.48
Other Equity
_Ea_r_ﬁﬁ-;-lg Per Share (after extraordinary items) (Face value of
Rs.10{- each) (for continuing and discontinued operations)
a) Basic (0.52) | (0.78) (2.18) (1.30) (3.83) (5.18)
b Diluted (0.51) | (0.77) (2.18) (1.28) (3.83) (4.96)

Notes:

1. The above is an extract of the detailed format of Financial Results for the Quarter ended 30th June, 2023 filed with the Stock Exchanges under Regulation 33
of the SEBI(LODR)Req., 2015, The full format of Quarterty Financial Results are available onthe website of BSE Limited at www.bseindia.com and
also on the website of Company atwww.hpblin

2. The abowva results were reviewed by the Audit Committee and approved by the Board at their meeting held on Tth November, 2023

For HCP Plastene Bulkpack Limited

(Formerly Known as Gopala Polyplast Limited)

Place : Ahmedabad Sd/- Anil Shyamsunder Goyal
Date : 7" November, 2023 Chairman, DIN:03071035

CIN: L3010TPN1996PLCO16718

SOFTTECH ENGINEERS LIMITED

Registerad Office : SofiTech Towars, S NO 11A/7 8 15 16 17 Plot No. BCD 1-Baner, Opp. Royal Enfieid Showraom, Baner Road, Pune: 411045,
Tel: +81 2067183711  Website ; www.softtech-engrcom  Email Id ; compliance@softiech-engr.com
EXTRACTS OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023

(Rs. in Lakhs)

Standalone Consolidated
sl. _ Quarter Ended Half Year Ended | Year Ended Quarter Endead Half Year Ended | Year Ended
No. Particulars J0/ci0ad | ez | 30i2022 | 30M2023 | INSIE0E | 3TNE023 | J0ST02Y | JNEROZE | 0WE0Z2 | 0092023 | 302022 | 3riedd
Unawdited | Unsudied | Unawdited | Unaudited | Unsudited| Audited | Unawdited | Unaudited | Unaudited | Unaudited | Unawdited |  Audited
1. | Tofal Income from Operations 187042 | 188111 [ 1,717.82 | 3,791.53) 293179 ) 653409 | 10205 188109 1. 117.62 | 3793.96 | 2,931.79 | 6,540.43
2. | MetProfit!{Loss] for the peniod (before Tax, 1 - - -
Exceptional andicr Extragrinery ltems) 25609 | 148.21| 23204( 403.19) 341.24) BEDAS 186 82 B5.04| 19745 25185 )| 20437 | &4255
3. | MetProf ! (Loss) for the penod before tax (afler | 25509| 14521| 23204| 40319| 341.24) 86085 | 16682| 504 | 19745 | 25185 | 20427 | s4235
Exceplional andior Extraordinary dems)
4.| NetProm /(Loss) for the period after tax (after. | yg834| 41152| 17428| 29985 25558 srem2| eea7| s5035| 13e7e| wesz| mest| s6rE
Exceptional andior Extraordinary tems)
8. | Total Comprehensive Incame for the peniod
[Compriging Profit { (Loss) for the period 2 e
(after tax) and Other Comprehensive Income 18007 1152 17943| 291.58) 28497) 63032 8909 4801 1372 | 13710 21070 | 398.45
[after fax)]
6. | Equity Share Capital 1,01560 | 1,015.60) 1,015.60| 1,015.60{ 1,015.60} 101560 | 101560 1,01560 | 1,01560 | 1,015.60 | 1,01560 | 11560
. | Reserves (exchuding Revaluation Reserve) ' 1 . 5 X a0Ta a7 ” ' ¥ : : BRI 01
&3 shown in the Audited Balance Sheet of
the previous year
. | Eamings Per Share (of Bz, 10-each)
{1or confinuing and discontinued operations) —
1. Basic: 1.74 1.03 1.72 277 252) 5853 057 051 1.54 1.48 224 381
2. Dihed: 1.68 1.00 172 268 252] 548 054 0.43| 1.54 143 224 3.78

Mofe ;

Place : Pune
Date : 07" Movember, 2023

&) The abave i an extract of the detallad format of the Unaudited Financial Results [ Standalone and Consobdated) for the quarter and half year ended September 30, 2023 reviewad by the Audit
Commitiee and approved by the Board of Directors at their respective meetings held on Tih November, 2023 and the same 15 filed with the BSE Limited and National Stock Exchange of India
Limitad under Regulation 33 of the SEBI {Listing Obligations and Disclosura Requirements) Requiations, 2015, Thi full format of Quarer ended Unaudited Financial Results are available on the
website of Stock Exchanges at Nabonal Stock Exchange (www.nseindia.com) and Bombay Stock Exchange (www.bsemndia.com) and alsoon the Company's website (www softtech-engr.com|

For SoftTech Engineers umg;fd
Vilay Gupta
CEQ & Managing Director .

AGARWAL FORTUNE INDIA LIMITED

(Formerly known as Devki Leasing and Finance Limited)

CIN: L74110RJ1993PLCOB5542
Registered Office: S-9-A, 2nd Floor, Sagar Ratna Gopalpura Bypass Road, Shri Gopal Nagar, Jaipur - 302019
Email id: afiljaipur@gmail.com Website: www.agarwalfortune.com Contact: 91-7230043249

NOTICE TO PARTLY PAID UP PHYSICAL SHAREHOLDERS OF
AGARWAL FORTUNE INDIA LIMITED
(Formerly known as Devki Leasing and Finance Limited)

Notice is hereby given to the shareholders of Agarwal Fortune India Limited [Formerly known as Devki Leasing and Finance
Limited) bearing CIN: LT4110RJ1953PLCOBS542, that pursuant to provisions of the Companies Act, 2013 and rules made
thereunder along with the compliance of the provisions of Articles of Association of the company, SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015 (“SEBI LODR Regulations”) and other applicable regulations, this is to inform you
that the Board of Direclors of the Company in its meeting held on 02nd September, 2023 by passing a resolution, mace call on
partly paid equity share amount payable on or before 20th October, 2023 the appoinied date and the said notice was issued to
partly paid shareholders dated 25th September, 2023, Further, the Board of Directors of the Company in its meeting held on 0Tth
November, 2023 by passing a resolution have decided to ask the holders of partly paid equity shares to pay the amount as per
call nobce previously sent along with an interest of 12% (Twelve percent) per annum on or before 09th December, 2023 the
appointed date and the said notice was issued 1o partly paid shareholders dated 07th November, 2023,
The members holding partly paid eguity shares are now reguested to remit on or before the appointed date, the necessary amount
of call money in respect of the shares held by you to the Company’s Bankers - HDFC BANK LIMITED , at any of their branches,
in the account of the Company bearing No. 50200072850413, IFSC CODE: HDFCO003ET3 held with the branch SITAPURA BRANCH
and details of zame to be sent o the Registered Office of the Company situated at 5-3-A, 2nd Floor, Sagar Raina, Gopalpura Bypazz
Road Shri Gopal Nagar, Jaipur- 302019 (Rajasthan) and also email the same at afiljaipunigmail.com. Notices are sent to physical
sharsholders of partly paid shares at their registered addresses as on record date Wednesday September 20, 2023 (date of
determining eligible shareholders for sending last call notice to partly pakd shareholders. jin case any member of the company has
not received the above said notices may contact the company or download the notice from website of the company.
By order of the Board of Directors
For AGARWAL FORTUNE INDIA LIMITED
(Formarly known as Dovki Leasing and Finance Limited)
Aditi Parmar
(Company Secretary & Compliance Officer)

Place: Jaipur
Diate; OT.11.2023

P

VASCON

FORM B

PUBLIC ANNOUNCEMENT

company's websile al www.vascon.com .

policies to the extent applicable.

Place: Pune
Date: November 07 , 2023

{Regulation 12 of the Insotvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016}
VASCON ENGINEERS LIMITED FOR THE ATTENTION OF THE STAKE HOLDERS OF THE RAJASTHAN INDUSTRIAL GASES LIMITED
5 Wo.| Particulars Datails
. e Eh: LI01 EEI.PH.I $RGPLE17aE : 1. |Name of Corporate Debior The Rajasthan Industrial Gases Limited
Hegss.tre:e:d a;u; g:::;t;r:t; qui;:e - ?:?uscnn t:lfmhﬁel:if _Ehamhers, Behind H;;te.::u?utel. Opposite Hyatt Hotel, Ffu n_-e-Hagar Road, F'_q.mf-. -411014. . | Date of Incorporation of Corporate Debtor |02/08/1988
al.: +9 00. E-mail: compliance.afficer@vascon.com, ensite: WWW.Vasoon.com: www bseindia.com: wwwe.nseindia.com 5 !"'.'.I1|'|I:Il'il}' '.I!-'I'}Eﬂ'fhl':h corparate debloris I'.h-mstr:,r_uf Corporate Affais,
STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS A TR
FOR THE QUARTER AND HALF YEAR ENDED 30TH SEPTEMBER 2023 Identification No.of corporate debtor U24111RJ188EPLCOD4ST
TR i Baican i étiare daie) Address of the Regsterad Offica and Registerad Office Address as per the
o it oo bt Principal Offica (if Any) of Corparate Debtor | MCGA Records: D-55, Hanuman Nagar,
STANDALONE CONSOLIDATED Vaishali Magar, Jaipur, Rajasthan-302021
Date of Closure of Insolvency Resolubion
Quarter ended Half Year Ended Year ended Quarter ended Half Year Ended Year ended Procass Atst October, 2023
Sr. ; [ Liguidation C i Date of Mst Oclobar, 2023 (Certified copy of
No | Particulars 30th Sep, | 30thJune, | 30thSep | 30thSep | 30thSep | 31stMarch| 30thSep | 30thJune | 30thSep | 30thSep | 30thSep |31stMarch okrin b s e
2023 2023 2022 2023 2022 2023 2023 2023 2022 2023 2022 2023 Name and regisvalion rumber ofthe | Name: Anurag Nirbhaya
(Unaudited) | {Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) msolvency prafessianal acting as liquidator fg_ﬂaﬂs,lﬁi'nuvlp_w 70017201 146
1 | Total income from operations (net) 17 644 15,183 18,260 32 827 - 32 566 77,707 23538 20,853 23,531 44 391 43 872 103,043 o, |Address and email of the of the liguidator, | Address: 204, Sagar Plaza, Plat No. 19,
— 4 i District Centra, Laxmi Nagar,
2 | Net Profit!{Loss) for the period (before Tax, 45 ey e boand H:,, DE“-TH.:."_I.gagm“ i
Exceptional and/or Extracrdinary items) 1,967 1,074 2173 3,041 3,184 8.663 2,121 1,230 2.274 3,351 3,429 10,329 E-Mail: ibe. righgmail com
| . 10, |Address and email 1o be used for Address: 204, Sagar Plaza, Plot No. 19,
3 | Net Prnﬁb':l'{fﬁ} for the period bBFﬂIE T_E':‘ cormaspondence with the liquidator Deistrict Centre, Laxmi Magar,
{after exceptional and/or extraordinary items) 1,967 1,074 2,173 3,041 3,184 8,663 2,121 1,230 2,274 3,351 3429 10,329 New Dedhi-110092
- E-Mail: anurag@canirbhaya.com
4 | Net Profit / (Loss) for the period after Tax : :
| _ : 11, |Lasl Date for Subrmisskon of Claims 30tk Movember, 2023
(after exceptional and/or extraordinary items) 1,967 1,074 2173 3,041 3.184 B.663 2,066 1,190 2 266 3,256 3,347 9,941 Natios Is hereby given thet the Nalional Carnpany Law Trbunal, Jekr Banch, has onjercd
5 | Total comprehensive income for the period o e S L_':ﬂ“‘*ﬂﬁ“ﬂ“;tﬂ;';“] ndustrial Gases Limited on
B ! / g recal :
(Comprising Profit/{loss)for the period (after tax) and | 1,958 1,094 2,193 3052 | 3260 | 8760 | 2087 | 1210 2286 | 3267 3423 | 10023 Thestakehoiders of The Rejasthan Indusirial Gases Limited sra hereby caled uport fo subrit
other Comprehensive income (after tax) their claims with proof on or before 30011/2023, to the Bguidator at the address mentioned
F ; against iterm Mo.10.
Equity Share Capital 21,732 21,732 21,732 21,732 | 21,732 21,732 21,732 21,732 21,732 21,732 21,732 21,132 The financial creditors shall submit their claims with proof by elactronic means only. All ather
Eamn : f R 1 credibors may submif the claims with the proof in persan, by post or by elecironic means.
arning per share ( for continuing operations) Submission of fakse or misleading proofl of claims shall atiract penalties sl
Rs. 10/- each g =
Anurag Nirbhaya
- Liquidator of The Rajasthan Industrial Gases Limited
\ Basis 0.91 0.49 1.00 1.40 147 3.99 0.94 0.54 1.04 1.48 1.53 443 IEHJI;FHI‘I.DPED.: |E-EE|.'i|E’Jl.-|§E'1|'|E-F'n|:||:"'-;?|:!.'2|:|1;-i;;1?"ﬂ455
\| Divted 0.91 0.49 1.00 1.40 147 | 399 | o004 | o054 1.04 1.48 153 ‘“W Rag. Address: 204 Saner Piaca. Pt N 18,
— District Cenfre, Laxmi Magar. New Delhi- 110092
Note Ela“: nﬁ-”-guzlﬁ_ Email; For Correspandanca- ibc.righ@gmail, com
(a) The above is an extract of the detailed format of Standalone and Consolidated Audited Financial Results for the quarter and half year ended September 30, 2023 filed with Stock Exchanges under Regulation 33 of SEBI (Listing i obn Eanal: Ragd. With (05 anmoeican iieys oon

Obligations and Disclosure Requirement) Regulations, 2015. The full format of the listed aforesaid Unaudited Financial Results is available on the Stock Exchange website at www.bseindia.com and www.nseindia.com and

{b) The Financial Results of the Company for the quarter and half year ended September 30, 2023 have been reviewed by the audit committee and approved by the Board of direclors at the respective meetings held on November 7, 2023
and the limited review with unmodified opinion of the same has been carried out by the auditors.

(¢) These results have been prepared in accordance with the Companies (Indian Accouting Standards) Rules, 2015 (IND AS) prescribed under section 133 of the Companies Act, 2013 and other recognized accouting practices and

By Order of the Board of Directors
For Vascon Engineers Limited

Sd/-

Siddharth Vasudevan
Managing Director

financi“. ep‘ .1n

New Delhi
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T H A e 8 G T (@REET 6§ TE) 2,431.30 4,709.28 3,651.45 1 | Total income fram operatians "T676.09] 1519115 17628.33| 32867.24| 33394.44| 551221 1538752 17B17.87| 17746.34| a721538] 3566693 7216513
T O Ay @ U U @ (YEERT 5 @ 919) 2.431.30 4.709.28 3.651.45 2 | Net Profit / [Loss) for the period (befare Tax 26276 | a4 98| (123083 07.74| (1154400 (1388.01) assg0|  (aooe| (1,186.90) sseei|  (s51.80)] (1147
& i Excaptional andior Exiracrdinary itams) . i . & i s : 1 5 Y 1 i
T =TIE Y 1,615.75 3.417.48 2 348.49 3 |Net Prafit | (Loss) far the perod befare tax zsz?ulz ai 08| (123983 307.74] (1154400 [ (138,01 40560 (14008 | (1,186.90) 38553 (s5tam| (11347
i (afar Excaplional andior Exlracedinary ilems)
feragfora: 4 |Met Prafit | {Lass) for tha pariod afler bax JE5 53 32.80| (1,185.48) 28852 [1,116.25) | (1372.04) 41400 (10550 | [1,145.86) W85 (BES.31Y| (117640
iafber Excapticnal andice Exlracednary ibems)
1, 27 WE, 20_21;:;[3 :{; FIEETE Aed o 31 ATE, 2023 9 A Aoy 99 & few E?ﬁﬂ'ﬂ ufer sfe=et 2w = fom A Hi § | Total Comprehansive Income for the period 255 53 3289| (1.1B5.48) A52{ (1,116.25) | (1580.26) 41408  [10550]| [1,145.86) 08,59 {BB5.31) | {1485.52)
Iiiﬂﬁll LE n = |£|~ x:i|'1=:-' ARG 7‘[ 22 HIET 2023 ?-I‘TI' nﬂl?j”aﬂ ﬂlm'ﬁ HIH aﬂﬂ’_‘-' 1-.._7-]. :II|E o Y (o | BELEIES a0 H:Irlﬂ'-.’ I|{‘-'3'mF'"3_ﬂﬁ Prost [ (Loss) for 1he pencd
a m i ' st v s faar i Cher C ve | 1
2023 1 TEE el & g gfaad) s et 1 e @ @ 08 %, 252389 wE At fEo 58 il s e
2 ﬂﬂﬂ{ gavghy fafate (2 o), sua werms s (o T R g & div gv walla) st weanh & 41.[:1_5';]11 B :ai::-'.lp :;;ng.- Shaere Capital (Face Value of 2571.26 257126 2571.26 25T1.26| 257126| 297128| 257126| 2STI2E|  26T126| 257125 2571.76| 257128
; ; \ ¢ ; . g ifp
HHfthT _ At gfost R @1 s gden |faf # wder w2 a1 £ R e #9107 Fgwe, 2023 o7 andifid AT 40w 7 | Reserves {exchuding Revaluation Reserve) | =
-q“-"]':f”h'l ESEII ?I f ‘lEamH..i Pes Sl'.an.a {of Faca walie of Re /- |
4. SUEd WA (qEE i Ud uwmdrewer ausng) falem, 2015 & At a3 @ aefe wie vewdEl & o g o, IekangisRaec IWTIIN L ra T - T — o B = T T i ol 0
30 e 2023 w1 wwre fmrd i wd @ Riafg oRtomst @ R wife @ ar # | 3o fie 2023 1 wara R il = o = !D:m’l — :I:llil?sjl Il S x fn'ﬂdi :;'4 g s hi‘ e
gl & forg Raig oftomsl &1 9of S 00aE (www.nseindia.com) 3R 7@ (www.bseindia.com) #1 =i Hiotas, : ;
T ﬁEIT-I'I':?'_"T 3T FAT P GRS IET (. lumaxworld. influmaxindustries) WY 9ol | | The sbove unaudited standalina & consolidated financial resulis of Genus Faper & Boards Limitad {“he Compary™) have baen raviewad by tha Audit Committea and taken on record by the Board of Directors of
the Company 3 heir meeting held on November 0TI, 2023 Limited review of Thesa results a5 requined undér Regqulation 33 of SEBI (LODR] Regulations, 2015, has been compieled by he stabuiory audilors of the
. Company. The Stahucry Auditar has isswed an ungualifisd review report thereon.
Fres® ved & fod a2 S99 A | 2 The above unaudited standalone & consolidated financial results of the company have been prepared n accondance with Indian Accounting Stardards. (IND AS) presenbed under section 133 of The Companies Act
"'ﬂﬁﬂ ﬂ-ae'-'{-';ﬂui farfiyde 2073 r=ad with Companias (Indian Accounting Standards) Rubes, 2015 a5 amended.
1 Previcus yveanperiod figures have heen regroupeditecl assified, whereser necessarny to confiorm (o thosa current vear classification
EEITIT:H - For and on behalf of the Board of Direciors
: = p Lo ﬂ—[ (Kaitash Chandra Agarwal)
T . AHATH sener vd gdy [dye Place: Moradabad Managing Director & CEO
ﬂ"lﬁi D07 1dHE 2023 DIN: 00004872 Date : November 07, 2023 DiIN: G0B95365
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